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1 2
2010-11 11,265
2011-12 19,317
2012-13 17,825

(upto 31.10.2012)

All the complaints pertaining to years 2009-10, 2010-11 and 2011-12 have already
been resolved and closed. For the ongoing year, the complaints received upto the

previous billing cycle have been resolved.

(¢) The Government has set up Petroleum and Natural Gas Regulatory Board
(PNGRB), as an independent regulatory body under an act of Parliament to regulate
City Gas Distribution business in India. Accordingly, it is mandatory for all the
CGD entities including IGL to adhere to the practices, including those pertaining
to raising of accurate bills based on meter reading, as prescribed under the PNGRB
regulations and file Annual Returns to PNGRB.

Fall in gas production at KG-Dé6

1182. SHRI AVINASH PANDE: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether Government is aware of the falling output of natural gas from
Reliance Industries Limited’s eastern offshore KG-D6 fields;

(b) whether Government is also aware that out of the 18 wells on blocks

D1 and D3, only 12 are in production;

(c) how this has affected the overall production of natural gas in the country;

and

(d) the details of steps Government plans to take in order to deal with the

increasing problems with natural gas production?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRIMATI PANABAKA LAKSHMI): (a) Yes, Sir. The average
gas production from the block KG-DWN-98/3 (KG-D6) during the current year
(2012-13 upto October, 2012) was about 29.81 Million Standard Cubic Meter Per
Day (MMSCMD) as against 86.73 MMSCMD approved in the Field Development
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Plans (FDPs) of D1, D3 and MA fields in the block, which are currently on
production. The fall in gas production is due to lower gas production from D1
and D3 gas fields as compared to the gas production envisaged in the Management
Committee (MC) approved Addendum to the Initial Development Plan (AIDP). As
a result, as against the projected cumulative gas production of 0.605 TCF from
D1 and D3 gas fields from 01.04.2012 to 31.10.2012 the actual cumulative gas
production was 0.181 TCF for the same period.

(b) Yes, Sir. In D1 and D3 gas fields, total ecighteen (18) wells were put
on production, out of which six (6) wells cased to flow due to water loading/

sand ingress in well bores. Presently twelve (12) wells are on production.

(¢) As a result of falling gas production from KG-D6, the gas production
of the country has declined from 52.22 Billion Cubic Meter (BCM) in 2010-11
to 47.55 BCM during 2011-12.

(d) Following steps have been taken to increase the gas production from KG-
DWN-98/3 (KG-D6) block:—

(i) The Contractor has been asked to drill, complete and connect more producer
wells and undertake appropriate remedial measures to revive the sick wells
in D1, D3 and MA fields in this block.

(ii)) The Contractor’s proposal to install compressor at Onshore Terminal to
increase gas recovery from D1 and D3 fields has been approved by the
Management Committee (MC), subject to the Contractor agreeing to CAG

audit.

(iii)) Revised Field Development Plan (RFDP) of MA field has been approved
by the MC, subject to Contractor agreeing to CAG audit.

(iv) The Optimized Field Development Plan (OFDP) of another 4 gas discoveries
(D-2, 6, 19 and 22) has been approved by MC.

(v) The Declaration of Commerciality (DoC) of gas discovery D-34 has also
been approved by MC. In addition, Government has taken following other

steps to increase oil/gas production in the country.

(vi) Offering of more unexplored arcas for exploration through future New
Exploration Licensing Policy (NELP)/Open Acreage Licensing Policy
(OALP) bidding rounds.
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(vii) Exploring alternate energy sources such as Coal Bed Methane (CBM), Shale
Oil/Gas and Gas Hydrates etc.

(viii) Acquiring oil and gas asscts abroad by oil PSUs. Sourcing gas through
trans-national TAPI pipeline.

Relaxation on the cap of supply of subsidized
LPG cylinders

1183. DR. PRADEEP KUMAR BALMUCHU: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

(a) whether it is a fact that Government is contemplating to relax the cap
on supply of subsidized LPG cylinder, providing 9 cylinders in a year instead of

6 cylinders as announced earlier;
(b) if so, the details thereof;
(c) whether any State Government have requested for the same;
(d) if so, the details thereof, and
(¢) the stand of Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRIMATI PANABAKA LAKSHMI): (a) to (¢) Representations
including from State Government of Jammu and Kashmir have been received to

revise the anmual cap on LPG cylinders which are being looked into.
Upgradation of Barauni Refinery

1184. SHRI RAM KRIPAL YADAV: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(@) whether Government has any plan for upgradation of technology/plant and
machinery of Barauni Refinery to enhance the production there; and

(b) if so, the details thercof?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRIMATI PANABAKA LAKSHMI): (a) and (b) Indian Oil
Corporation Ltd. (IOCL) has informed that at present, the company has no approved
plan or project for up gradation of technology in Barauni Refinery to enhance its
production.



